71 Written Answers

(b) Accommodation comprising 21 beds
has been provided by acquiring the palace
property at Kovalam and renovating it. The
land along the beach has also been acquired
for housing various components of the
Project. Action is in hand to obtain the
necessary financial sanctions for the project.
It is proposed to undertake the construction
of 20 cottages shortly.
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uf [REQUEST FOR BRINGING PATNA UNIVER-
SITY UNDER CENTRE'S JURISDICTION

646. SHRI SURAJ PRASAD : Will the
Minister of EDUCATION AND YOUTH
SERVICES be pleased to state :

(a) whether Government have received

[RAJYA SABHA]

any representation from the Patna University
Union requesting the Central Government to
bring the Patna University under its
jurisdiction;

(b) if so, what are the main features of
the representation; and

(c) what action has been taken by
Government in that regard?]
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fITHE MINISTER OF EDUCATION
AND YOUTH SERVICES (PROF. V. K. R.
V. RAO) : (a) A Memorandum in this regard
was received from the Patna  University
Teachers' Association.

(b) A copy of the Memorandum is
attached- [See Appendix I.XXII, An-nexure
No. 30]

(c) The Secretary of the Association has
been informed that a matter such as this
should, in the first instance, be considered by
the State Government and if, after a full
consideration of the question, the State
Goveri ment makes a proposal, the Central
Government will be willing to get it
examined by the University Grants
Commission. ]

647. [Transferred to the 15M May, 1970]

SuBSTATES WITHIN STATES

648. SHRI THILLAI VILLALAN :

SHRI KANCHI KALYANA-
SUNDARAM :

SHRIT. K. SRINIVASAN :

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government have any pro-
posal under consideration to create sub-
States within States; and

(b) if so, what are the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SUHKLA) : (a) No, Sir.

(b) Does not arise.

t['] English translation.



